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CENTRAL ADf1NISTFLATIVE TRIBUNAL 

CitCUTTA BENCH 

No, OA 24 of 97 	 05t of order : 18.7,2001 
Justice 

Present 	Hon'ble MrLG.L.GUPt9, ViceChairman 

Hon tble  iir.B.P.Singh, Administrative flember 

NOBIN KR. CHOSH & ORS, 

/S 	.: 

UNION DE INDIA & ORS,' 

For the applicants : None 

For the respndents :,Mr Br'kikherjee counsel 

0 RD E.R 	 - 

None appears for the app li cants even on second call. 

It isfurther nticed, that nobody is aPpeaEiflQ for the last so many 

000assions. i1r.B,Iiukerjee, id. counsel appears Por the respondents. 

The applicatio" is thererore dismisaed for default.No order aso costs.. 

IIE.fIBER(,R) 	 ' VICECHAR1RN 
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